$~4
* IN THE HIGH COURT OF DELHI AT NEW DELHI

+ CO.PET. 168/2013 and CA No. 1074/2015

DSV AIR& SEAPVTLTD .. Petitioner
Through:  Mr. Ankur Gupta, Advocate.

Versus

M/SARGENTUM AUTOPVTLTD .. Respondent
Through

CORAM:

HON'BLE MR. JUSTICE SUDERSHAN KUMAR MISRA
ORDER

% 29.07.2015

CA Nos. 2011/2015 and 1281/2015

List on 8" September, 2015, i.e., the date already fixed.

SUDERSHAN KUMAR MISRA, J

JULY 29, 2015
AR

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 01/04/2026 at 12:39:21



